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LOK SABHA
Friday, the 25th April, 1958

The Lok Sabha met at Eleven
of the Clock.

{Mg. Speaker in the Chair.]

ORAL ANSWERS TO QUESTIONS
Algeria

*1825. Shri D. C. Sharma: Will the
Prime Minister be pleased to state the
part played by India in the settlement
of the question of Algeria in the 12th
Regular Session of the U.N. General
Assembly?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath Ali Khan): The Algerian pro-
blem is very far from settlement and
indeed has grown much worse in
recent months. In the UN. General
Assembly of 1957 India, together with
21 other Asian-African States request-
ed the inscription of an item on
Algeria.

When this item was under discus-
sion in the Political Committee,
several difficulties occurred, but the
efforts made by India and others to
overcome them succeeded and the pro-
blem was eventually sent to the
General Assembly. The Indian Dele-
gation, in cooperation with 14 other
countries, sponsored a draft resolution
in the General Assembly. This reso-
lution was adopted unanimously by
the Assembly expressing “the wish
that in a spirit of effective coopera-
tion, pourparlers will be entered into
and other appropriate means utilized
with a view to a solution, in confor-
mity with the purposes and principles
of the Charter of the United Nations”,
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It is a matter of the deepest regret
that no further steps have been taken

in furtherance of this resolution and
the tragedy of Algeria continues.

Shri D. C. Sharma: May I know if
after the passing of this resolution the
Government of India has taken any
turther steps in this direction; and, if
so, what is the nature of those steps?

Shri Sadath Ali Khan: Sir, our policy
in this regard is very well known.
As a matter of fact, when this item
was referred to the Political Com-
mittee for consideration there was a
comprehensive debate and in this
debate Shri V. Krishna Menon made
our position very clear. Among other
things he said that India stands on the
principles of national independence,
we regard independence as territorial
we do not regard national independ-
ence as limited by bounds of race,
religion or creed and that since the
passing of this resolution we hoped
that the French Government would
come to an amicable solution of this
problem.

Shri D. C. Sharma: May I know if
any effort has been made by this
country to bring to light the atrocities
that have been committed in Algeria;
and, if so, with what countries the
Government of India has been in cor-
respondence and in what way it has
taken any action?

Shri Sadath Ali Khan: The atrocitics
in Algeria have been brought to light.
They appeared in the newspapers and
there has been world-wide publicity
about these things, and through our
Embassy we have approached the
French Government about this matter.

Shri Joachim Alva: What is the
latest information in the possession of
GCovernment? Is Government aware
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that the United States Government has
changed its attitude in regard to its
'policy in North Africa, namely, that
it has informed the French Govern-
ment that if the Tunisian Government
puts up an appeal on behalf of the
National Liberation Committee of
Algeria they will abstain from voting
and that they stand for a settlement
between Algeria and France?

Shel Sadath Al Khan: I am afraid,
Sir, I will not be able to tell the House
anything more about the latest situa-
tion as I am not in possession of the
facts upto date.

Stri Kasttwal: The hon. Parlia-
mentary Secretary stated that this
matier came up before the Plenary
Session of the U.N, Assembly also.
May I know whether at the Plenary
Session any voting on this resolution
taok place and, if s0, what was the
break-up of the voting?

Shri Sadath Al Khan: The Draft
Resolution which came up before the
Plenary Session was adopted by the
Assembly without any discussion by 80
votes to none.

Shri Hem Barua; May I know if it
was pointed out by India in a straighc
forward way at the Political Com-
mittee or at the UN. General Assem-
bly that France as a member of the
NATO is using the defensive weapons
given to her by U.S.A. for aggressive
purposes in Algeria?

Mgr. Speaker: The question here is
about the part played by India in the
settlement. Many things can be asked
&bout Algeria and the fight there, but
the question here relates to the part
played by India.

Shri Hemy Barua: This is a specific
guestion, Sir.

Mr. Speaker: This may relate to it,

but the main question is as to what
is the part played by India.

ghrl Hem Barua: I want to know
whether India has pointed it out in a
stypightforward way that France is
using weapons given to her for
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defensive purposes for purposes of
aggression in Algeria.

Mr., Speaker: I do not know what
is meant by ‘straightforward’. We are
aot able to settle our differences
cround about us.

Shrimati Renu Chakravartty:
Besides the question of political settle-
ment, may I know whether the Gov-
ernment of India has used its good
offices with the French Government
regarding the atrocities committed in
Algeria, especially about Djamila
Bouheird, the young girl who has now
become paralysed and is now in a
terrible condition in jail?

The Deputy Minister of Extermal
Affairs (Shrimati Lakshmi Menon): It
might interest the House to know that
the reprieve granted to Djamila has
been through the efforts of the Indian
Government.

Shrimati Renu Chakravartty: Sub-
sequent to that?

Mr. Speaker: The ultimate result is
in our favour.

Shri Yajnik: May I know if the
Government of India has given any
instructions to its delegation at the
U.N.O. to take up the matter further
and place a resolution at the next
general mecting of the United Nations
in co-operation with the Afro-Asian
Group?

The Deputy Minister of External
Affairs (Shrimati Eakshmi Menon):
That will depend on whether the ques-
tion is coming up again in the U.N.
General Assembly. If it comes up,
we will certainly brief our delegation
as to what stand they should take in
conformity with our principles in this
matter.

Shri Yajnik: 1 want to know whether
you will take the initiative.

Shri Thirumala Rao: Has the atten-
tion of the Government been drawn
to a news item published today that
Tunisia and the United Arab Republic
are prepared to facilitate the forma~
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tlon of a provisional government of
Algeria in Tumisia and recognise it;
and, if so, are Government considering
‘their attitude towards such a con-
tingency?

Shri Sadath Ali Khan: We have seen
the Press report this morning, further
than that I cannot say anything.

Mr. Speaker: We will go to the next
guestion. How can we go into the
details of every affair?

Radio Sets

*1826. Shrl V. C. Shukla: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether Government have
under consideration a scheme for
manufacture of low cost radio sets;
and

(b) if so, the broad features of the
scheme?

The Parliamentary Secrefary fo the
Minister of Infcrmation and Broad-
casting (Shri A. C. Joshi): (a) and
(b). Govermment have at present no
scheme for the manufacture of low
cost radio sets under consideration.

Shri V. C. Shukla: Have the Gov-
ernment received a memorandum from
the radio manufacturing industry re-
garding the manufacture of low cost
radio sets if so, may I know what
are the salient features of this mem-
orandum and how many of them
have been accepted or considered by
Government?

The Minister of Information and
Broadcasting (Dr. Keskar): The
Government have received no mem-
orandum from the radio manufac-
turers’ association rcgarding the pro-
duction of low cost radio sets.

Shri Tangamani: May I know what
help the Government is extending to
Mr. G. B, Naidu who is now produc-
ing low cost radio sets by assembling
various parts in his workshop in
Coimbatore?

Dr. Keskar: As I said, Sir, we are
not giving any particular help in this
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matter, nor has the question been
taken up on a systematic basis. Gov-
ermment had left the question of low
cost radio sets to the industry. We
are, no doubt, examining the ques-
tion whether, if a low cost radio set
is not forthcoming, this question
should be taken up with the industry
later on.
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Shri Dasappa: May I know for
how long the Ministry have this
subject under their consideration,
namely, the question of securing
what you call low cost radio sets and
with whom they are carrying on their
negotiations in order to secure the
manufacture of these sets and under
what cost?

Dr. Keskar: What I had said was
that this question is not at all under
our active consideration today.

Some Hon. Members rose—

Mr. Speaker: The hon. Minister has
said that he has left it entirely to the
private industry. Let us watch for
some time and if nothing happens we
will intercede. What is the meaning
of labouring this point agsin and
again? Next question.





